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The House then adjourned for lunch at six minutes past one of the clock.

The House re-assembled after lunch at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

MESSAGE FROM LOK SABHA

Motion regarding nomination of two Members to the Joint Committee on

Offices of Profit

SECRETARY-GENERAL: Sir, I beg to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha.

"T am directed to inform you that Lok Sabha, at its sitting held on Wednesday, the
26th July, 2017, adopted the following motion :-

"That this House do recommend to Rajya Sabha that Rajya Sabha do elect
two Members of Rajya Sabha, in accordance with the system of proportional
representation by means of the single transferable vote, to the Joint Committee on
Offices of Profit in the vacancies to be caused by the retirement of Shri Dilipbhai
Pandya and Shri Sukhendu Sekhar Roy from Rajya Sabha and do communicate
to this House the names of the members so elected by Rajya Sabha to the Joint

Committee."

1 am to request that the concurrence of Rajya Sabha in the said motion, and also the

names of the members of Rajya Sabha so elected, may be communicated to this House."

CALLING ATTENTION TO MATTER OF URGENT PUBLIC IMPORTANCE

Situation arising out of recent floods in various parts of the country,

particularly in Assam

MR. DEPUTY CHAIRMAN: Calling Attention. Shri Ripun Bora and Shri Prasanna
Acharya to call the attention of the Minister of Home Affairs to the situation arising out

of recent floods in various parts of the country, particularly in Assam.

SHRI RIPUN BORA (Assam): Sir, I call the attention of the hon. Home Minister
to the situation arising out of recent floods in various parts of the country, particularly in

Assam.
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SHRI D. RAJA (Tamil Nadu): Sir, where is the Minister's statement on floods? It is
a Calling Attention.

MR. DEPUTY CHAIRMAN: Yes, first of all, you call the attention of the Minister.
Where 1s the statement of the Minister?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIIU): It has already been circulated ... (Interruptions)... I lay a statement
on the Table.

MR. DEPUTY CHAIRMAN: Statement may please be circulated.

SHRI KIREN RIJIJU: Sir, India receives heavy rainfall from June to September
every vear during the South West (SW) Monsoon Season. The rainfall during this period
accounts for about 70-90 per cent of the total annual rainfall over India. As a consequence
of this rainfall, flooding of rivers is a natural weather phenomenon. This year, monsoon
set in over Kerala on 30th May, the monsoon has already covered the entire country by
19th July, 2017. In terms of area-wise distribution, 89 per cent of the area in the country

received excess/normal rainfall, and 11 % of the area received deficient rainfall t1ll date.

Over 40 million hectares' land of the country is prone to floods and river erosion.
The flood-prone regions of India are the Himalayan Rivers Basin (Kosi and Damodar
rivers in particular), the North Western River Basin (Jhelum, Ravi, Sutlej and Beas rivers)
and the central and Peninsular River Basin (Narmada, Chambal, Godavari, Krishna, and

Cauvery niver).

During the current South West monsoon season, various parts of the States of Assam,
Arunachal Pradesh, Bihar, Chhattisgarh, Gujarat, Himachal Pradesh, Kamataka, Kerala,
Maharashtra, Manipur, Mizorarn, Nagaland, Odisha, Punjab, Rajasthan, Sikkim, Tripura,
Uttar Pradesh, Uttarakhand and West Bengal reported to have been affected by heavy
rains/flash floods / and rain-oriented calamities of varying degrees. As per the information
of damage received from these States, 508 persons have lost their lives, 24,811 cattle
heads have perished, 63,215 houses/huts have been damaged, and about 2.8 lakh hectares

of crop area have been reported affected due to heavy rains/flood/landslides ete.

Primary responsibility to deal with natural calamities rests with the State Government
concerned. The Central Government supplements the efforts of the State Governments

by providing financial and logistics to effectively deal with such exigent situations.
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The concerned State Governments have been taking necessary relief, preparedness/
preventive measures, which inter-alia, includes, distribution of relief, evacuation and
shifting of the people to safer places, setting up of multipurpose relief shelters/camps.
State Governments have also taken necessary health and hygiene measures to prevent
outbreak of any epidemic during floods/post flood calamity period. State authorities are
monitoring rainfall, water level of the rivers/dams in coordination with the IMD and

CWC, as well as 1ssuing weather advisories to all vulnerable districts.

With regard to Assam, there are 2 major rivers system (viz. Brahmaputra Valley and
Barak Valley) in the State which causes floods. The State faces acute flood problem in the
flood plains of the river Brahmaputra and Barak and other smaller river sub-basins. Assam
has faced two waves of floods till 19th July, 2017, affecting 29 districts out of 33 districts,
resulting in loss of human lives, livestock and large scale damage to the dwelling houses.
The State Government 1s providing necessary relief assistance affected people in the
State. As per information received from the State Government of Assam, about 59430.45
quintal rice, 11142.18 quintal dal, 3541.71 quintal salt, 3724989 liters M. Oil, and 58092
numbers of tarpaulins etc. have been provided to the affected people in different districts
of Assam. The State Government has mentioned that 1160 relief camps (357 relief camps
+ 803 relief distribution centres) have been opened, and 1,31,416 inmates are housed in
these camps, so far. However, at present the situation is under control in the State. The
State Government 1s closely monitoring rescue and relief operations in the districts to deal
with any eventuality. The Ministry of Home Affairs is also keeping constant, round- the-

clock watch on the situation in the country including, Assam.

In order to assess the loss of immediate nature, upon receipt interim memorandum
an Inter-Ministerial Central Team (IMCT) was constituted on 21st July, 2017. The
Inter-Ministerial Central Team, in consultation with the State Government, are visiting
the affected areas of the State, from 25-28th July, 2017, for on the spot assessment of
damages of immediate and temporary nature. Further, action would be taken in the matter,

in accordance with the established procedure.

To ensure effective preparedness, the Ministry of Home Affairs conducted annual
meeting of Reliefl Commissioners/Secretaries, Department of Disaster Management of
State /UTs on 17 May, 2017 to review the status of preparedness and to discuss other
disaster management-related issues. The representatives of various Central Ministries/

Organizations rendering emergency support functions, also participated in the meeting.
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During the conference, the emphasis was laid on close coordination with forecasting

agencies, such as, Central Water Commission (CWC), India Metrological Department
(IMD), GSI and INCOIS.

As stated earlier, the State Governments concerned are primarily responsible for
undertaking necessary rescue, relief and preventive measures in the wake of natural
calamities. Apart from providing logistics support, the Government of India supplements
the efforts of the State Governments by extending financial assistance through State
Disaster Response Fund {SDRF) and National Disaster Response Fund (NDRF) as per
the laid down procedure. An amount of ¥ 9,382.80 crore has been allocated as Central
share to all the States in their SDRF accounts for the year 2017-18. An amount of
¥ 3387.15 crore has so far been released, as the mnstalment of Central share of SDRF for
the year 2017-18 to 21 States. In addition, financial assistance from NDRF amounting to
¥ 1,555.84 crore has been provided during 2017-18, so far, to different States which were
affected by calamities of severe nature. In addition to regular schemes of crops damage,
the farmers are also entitled for compensation under the Pradhan Mantri Fasal Bima Yojna
of the Ministry of Agriculture, which is being implemented by the State Government. The
Ministry of Home Affairs have deployed about 88 specialized teams of NDRF in 26
States and UTs with 304 boats, another necessary search and rescue equipment. Based on
vulnerability profile of different regions of the country, NDRF teams have been presently
stationed/deployed at 12 Bn HQ viz; Guwahati (Assam). Haringhata (West Bengal),
Mundali (Odisha), Arakkonam (Tamil Nadu), Pune (Maharashtra), Vadodra (Gujarat),
Bhatinda (Punjab), Ghaziabad (Uttar Pradesh), Bihta (Bihar), Vijayawada (Andhra
Pradesh), Varanasi (Uttar Pradesh) and Doimukh (Arunachal Pradesh). Besides, pre-
positioning of the NDRF teams has already been done at 31 different locations in the
country, depending on the vulnerability profile of the area. In addition, NDRF teams also
assist to the State administration in distribution of essential relief material and provide
medical support to affected people at the time of emergency. NDRF also conducts mock
drills along with the relevant departments and State agencies in the country for effective

management of floods, response and rescue operations.

Hon. Prime Minister has reviewed the flood preparedness of the nation via
PRAGATT on 12th July 2017. Hon. Minister of State (PMO & DONER) has reviewed the
flood situation of the North- Eastern States, including Assam, on 13th July 2017. Hon.
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Minister of State for Home has visited and reviewed the flood situation of Assam and
Arunachal Pradesh from 13th to 15th July 2017. I would like to assure the hon. Members
that the Government of India will give due importance to the valuable suggestions given
by them during the discussion to deal effectively with the situation caused by floods and

other natural calamaities.
MR. DEPUTY CHAIRMAN: Mr. Ripun Bora.

SHRI RIPUN BORA: Thank you, Sir, for admitting such a buming issue in the

House today, and for giving me this opportunity to initiate this discussion.
MR. DEPUTY CHAIRMAN: Your time is five minutes.

SHRI RIPUN BORA: No, Sir. In five minutes, I can't complete my speech. Eighty
three people have died n Assam. Anyway. Flood is a regular phenomenon in Assam,
and this time, the flood is not only restricted to Assam, but, this has spread to other parts
of the country also. So, this is a concern of the whole country. Now, before I highlight
the quantum of damages and the devastation caused by the floods, I want to bring to the
notice of this august House the main causes of the flood. Basically, Sir, the main causes of
the flood are, there is heavy siltation in Assam, and there is no system of regular removal
of the siltation, and the embankment and the dams in the river. Due to heavy siltation,
the river's breadth has come up to the level of embankment and dam. As a result, what
happens? Water flows over the dam and the embankment. The embankment is very old,
and almost, all these years, it has become worst, and there is no regular mainntenance of
the embankment. So, these are main causes of floods in Assam. Now, why has this flood
become unprecedented and devastating in Assam in spite of the fact that it is the regular
phenomenon? Normally, every year, before the onset of monsoon, the State Government
makes the contingent plan. But, this year, the BIP Government in Assam has not made any
advance contingent plan in Assam. They have not made any buffer stock of rice or other
relief materials. There is no proper direction to the State Administration. As a whole, the
entire administration became a mess. There is no interdepartmental coordination. There is
no stock of medicines; there is no drinking water. The entire adminmistration was at a loss
what to do, and what not to do. Moreover, the State Government has no funds to repair the
embankments that have been breached. Apart from that, in the year 2016, that means, the
last year, there were also the devastating floods. So, the damages caused by the floods on

the embankments have not been repaired by the BJP Government for want of funds. So far
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as the quantum of damage is concerned, it is very horrible. In Assam, out of 33 districts, 23
districts have been affected, 26 lakh population has marooned under water, on the streets
and embankments. More than one thousand livestock and wild animals, including the one
famous rhinoceros of Kaziranga National Park, were also killed and washed away in this
flood. The other thing is that the State Government has failed to erect, to construct high
platform in the Kaziranga National Park for safety of these wild animals. Apart from that,
it 1s very unfortunate that 83 people died, including children, and the most unfortunate
part 1s that out of that, 25 people died because of electrocution of underground electric
wires, which were covered by flood water. Sir, 1200 number of roads, 15 numbers of
RCC bridges, 100 numbers of RCC culverts and 187 numbers of bridge approaches and
20 numbers of embankments were washed away by this flood during this one-and-a-half
months, and more than two lakh hectares of crop area has been damaged. Now, Sir, if
we see the apathy of the Central Government and the State Government, it will be very
horrible. Though flood, as I have already said, is a regular phenomenon, but in the yvear
2014 when the Prime Minister, Modii, first visited Assam on 28th of November after
becoming Prime Minister, our Chief Minister, Shri Tarun Gogol gave him a memorandum
about the flood problem. He assured to help us. But, after that, not a single paise has been
released. Even in 2015, the Assam Government submitted a proposal for Rs. 1500 crores
damage, which has not been sanctioned and released. Even in 2016, the BIP Government
of Assam, Chief Minister, Shri Sarbananda Sonowal, had submitted a proposal to the
Centre for Rs.10,000 crores, which has also not been sanctioned. The most unfortunate
part is that there is a highly technical Authority, that is, the Brahmaputra Board ...(Tine-
bell rings)... Only two minutes, Sir. ... {Interruptions)...

MR. DEPUTY CHAIRMAN: Put your questions. ...{Interruptions)... Put your

question as to what the Government should do. ... (Interruptions)...

SHRI RIPUN BORA: The Government decided to change the name of the
Brahmaputra Board as the North East Water Authority. But later on it was again decided
to change it as the North East Brahmaputra River Rejuvenation Authority. After that it
was again decided to change it to Brahmaputra Barak North East River Development
Corporation. Sir, you see the insincerity of this Government that it took three years'
time to change the name of the Brahmaputra Board, which has not yet been approved
and mplemented. As a result of this, this highly technical Board is lying idle without



Calling attention to... [27 July, 2017] ..Public Importance 369

making any plan. (Time-bell rings)... One minute more. ... {(Interruptions)... Sir, the most
important aspect of the apathy is that in 2015 when there was flood, the Prime Minister
visited Jammu & Kashmir; the Pnime Minister visited Tamil Nadu. He offered special
packages. We appreciate it, Sir. Hven two days back, the Prime Minister visited Gujarat
also, we appreciate it. But we say with our great resentment that the Prime Minister 1s not
a Prime Minister for a particular State, he is the Prime Minister for the whole country. In
Assam, in 2014, 2015, 2016 and even this year also, after Modiji came to power, there
were floods for four times, but he never visited Assam, he never offered any special

package to Assam.

MR. DEPUTY CHAIRMAN: This 1s okay. ..(Interruptions)... All nght.
..(Interruptions)... That is all ...(Interruptions)... You had five minutes and you
have taken eight minutes. ... {Inferruptions)... You put your questions in five minutes.
..(Interruptions)... I will go by rules. ...(Interruptions)... There are some rules to follow.

...(Interruptions)...

SHRI RIPUN BORA: With this step-motherly attitude, with this partisan attitude,
how can he say that Assam is a part of the country? ... (Inferruptions)... ... (Time-bell rings)

Sir, I have only one point. Shri Kiren Rijiju is here. Therefore, ...
MR. DEPUTY CHAIRMAN: Now, please conclude.

SHRI RIPUN BORA: The people of Assam wanted the Prime Minister to visit, the
Home Minister to visit, but what happened? We have such a serious disease. We want big

surgeons, but you have sent one pharmacist there. What will this pharmacist do?

MR. DEPUTY CHAIRMAN: You have made your points. Why do you give a

lecture? Sit down, please.
SHRI RIPUN BORA: He was there for three hours.

MR. DEPUTY CHAIRMAN: Calling Attention is only for clarifications, not for

giving a lecture.

sft I epTer g (SR USI): WY, UT gHiCT §9Y ¥, SHD foy T1gH AteT 3k
TGS ... (TAETT)....

SHRI RIPUN BORA: This 1s the attitude of this...

MR. DEPUTY CHAIRMAN: That 1s all. Nothing more will go on record. You have

taken nine minutes. That 1s all. Sit down.



370 Calling atiention to... [RATYA SABHA] ...Public Importance

SHRI RIPUN BORA: *

MR. DEPUTY CHAIRMAN: Sit down. Nothing is going on record. Now,
Shri Prasanna Acharya. Hon. Members, there are 18 names. Calling Attention Motion
18 not for making a lecture or a speech. It is for seeking clanfications, putting specific
questions. Therefore, one Member can be given three minutes maximum. So, each one
should confine to three minutes. At the end of three minutes, I will ring the bell and I will

say, Nothing more will go on record.

SHRI JATRAM RAMESH (Karnataka): Sir, in the morning, the External Affairs

Minister gave us a lecture for half-an-hour.
MR. DEPUTY CHAIRMAN: That i1s from a Minister.
SHRI JAIRAM RAMESH: That was in Zero Hour.

MR. DEPUTY CHAIRMAN: Remember, when you were the Minister, how many

lectures you gave?

DR. T. SUBBARAMI REDDY (Andhra Pradesh): 1 was also present. Shri Jairam

Ramesh never gave lectures during Zero Hour.

MR. DEPUTY CHAIRMAN: I have to give time to every Member. Otherwise,
I will restrict to six or seven Members. I will give three minutes. There is no exemption.
You should know how to put questions in three minutes. Shri Prasanna Acharya, you can

take only three minutes.
SHRI PRASANNA ACHARYA (Odisha): Sir, at least give me five minutes.

MR. DEPUTY CHAIRMAN: No, no; you can take only three minutes. Only the

initiator will get more time.

SHRI FRASANNA ACHARYA: Sir, in the current flood situation, various States
have been more or less affected. States like Assam, Odisha, West Bengal, Gujarat,
Rajasthan and many other States have been affected. In some States the situation 1s
serious. In some other States it is very serious. Sir, let me present the soft picture of
my State, on what is happening, what is the calamity there in Odisha. Sir, Odisha has
been a natural calamity-affected State since centuries. Sir, you can't believe, in the 19th

century, we faced 70 natural calamities and that is one of the reasons why the economic

*Not recorded.
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development has been hampered because of the natural calamities. Sir, the current flood
in many districts of Southern Odisha, i.e., Rayagada, Nawarangpur, Koraput, Kalahandi
and partly Malkangiri districts have been severely affected in the first phase of the flood in
Odisha. In the second phase, flood came in rivers Baitarani, Budhabalang, Subarnarekha
and Jalaka which has seriously affected the Northern districts of Keonjhar, Bhadrak, Jajpur
and Balasore. Sir, inriver Nagawali, Banshadhara and Kalyani and other tributaries, there
is a heavy flood which has seriously affected Rayagada Block and Kalyansingpur Block.
These are the two tribal blocks of the State and in Kalahandi district, the Tuamul-Rampur
Block is severely affected. Even the headquarter town of Bhuwanipatna, roads have been
damaged and communication disrupted. Sir, many railway bridges have been washed
away in the floods and rural roads have been severely damaged. Many villages have been
marooned and communication has been cut off. Houses have been completely damaged.
Several people, male and female, are missing and feared to have died or swayed away
in severe floods. Sir, the whole country knows about our State Government, led by Shri
Naveen Patnaik, which is capable enough of dealing with natural calamities. In the last
cyclone Phailin, the way the State Government tackled was praised by everybody in the
country. So, in these floods also, preemptive steps by the State Government were taken
which saved valuable lives, both human and cattle. Sir, hundreds of families, along with
their cattle and other valuables, were timely evacuated. Sir, floodwater has inundated

crops in thousands of hectares causing heavy damage to farmers.
MR. DEPUTY CHAIRMAN: Now, you put your questions.

SHRI PRASANNAACHARYA: Sir, the ODRAF has promptly plunged into rescue

operations.
MR. DEPUTY CHAIRMAN: Put your question.
SHRI PRASANNA ACHARYA: Sir, I will put my questions.

As hon. Member, Mr. Bora from Assam, was saying that the hon. Prime Minister
belongs to the whole country, it is a good gesture that he has visited Gujarat and two more

States and announced grants to those States for immediate relief.

Sir, it would be widely welcomed if the hon. Prime Minister can find time to visit

or do an aerial survey of some States, including Odisha. It would be a good thing. The
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country is one. This is a federal country. There are several units in the federal structure.
And, the hon. Prime Minister and his Cabinet colleagues have a greater responsibility to

look after the whole country, not one or two States.
MR. DEPUTY CHAIRMAN: Put your questions. There is no time.

SHRI PRASANNA ACHARYA: Sir, kindly give me two minutes. The issue is

relating to {loods.
MR. DEPUTY CHAIRMAN: No, no. You only take one minute.

SHRI PRASANNAACHARYA: Sir, if it 1s a man-made calamity. What can we do?
And, it is happening in Odisha!

Sir, Mahanadi 1s the lifeline of Odisha and also Chhattisgarh. But, without
concurrence from Odisha, which is the lower riparian State, six barrages above Hirakud
have been constructed by the Government of Chhattisgarh over Mahanadi River. These
are causing serious problems to Odisha in the form of floods and drought. We have been
appealing the Central Government to intervene. But, there is no response as yet. I riterate,

it is a federal country and ours 1s a vast country.
MR. DEPUTY CHAIRMAN: Okay. Next. Ms. Dola Singh.

SHRI PRASANNA ACHARYA: Sir, one minute, please. During Shri Vajpaee's
Government, a good step was initiated i.e., inter-linking of rivers. I don't know why the
UPA Government did not continue with it. I would like to ask the hon. Minister and
the Government whether they are rethinking to revive inter-linking of rivers programme
initiated by our former Prime Minister, Shri Atal Bihari Vajpaee. Sir, let there be an
amendment to the National Calamity Relief Fund.

There was Cyclone Phailin in Odisha. It has caused severe damage and we are yet to
receive full assistance from the Central Government. Whatever you receive, you receive
after 2-3 years of calamity. How will States like Odisha Assam and other smaller States
survive? So, I reiterate, ours is a federal Union and there are several States in this federal

country.
MR. DEPUTY CHAIRMAN: Okay. That is all. Sit down.

SHRI PRASANNA ACHARYA: Hence, the Central Government should not
discriminate between the States. BIP is discriminating between BIP-ruled States and
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non-BIP-ruled States which is a dangerous symptom in the country. So, I urge upon
the Government of India, through the hon. Minister of State for Home Affairs, who 1s
young, capable and who will reply to this debate, to look after this. Otherwise, you will
disintegrate India. Thank you

MS. DOLA SEN {(West Bengal): Sir, in the event of natural calamities, it is essential
for the Centre and the States to work together to ensure that there is minimum damage to

life and property and maintain the federal structure of our Constitution.

However, I must point out that the cause of these floods 1s not completely due to
natural causes. These are man-made floods, as we .. are witnessing in West Bengal. T hold
the Central Government greatly responsible for this mismanagement. Due to heavy rains,
water levels in barrages rise. But, the sudden release of water, without any prior intimation
to the State Government, leads to a flooding situation which is beyond management. In
Bengal, some low-lying areas of Labhpur in Birbhum district, Purulia, Ghatla in West
Midnapore; and Goghat, Rambah in Hoogly districts have been inundated. This causes

mostly due to discharge of water by DVC from its barrages without intimation.

Even after having a capacity to store water up to 425 feet in Panchet dam, DVC
released water from the dam when the level was just 417 ft. This can be attributed to lack
of dredging of river and not removing encroachments there. This is also happening because
the DVC dams have failed to hold water up to their capacity, more so, because the Central
Government has failed in its duty to provide funds for dredging and modernization of
these barrages. Every year, since 2012, Bengal has been trying to address the problem of
dredging the river to increase the capacity of the reservoir. Even after writing numerous
letters to the Central Government to address the matter at the earliest, no help has been
forthcoming. The dredging of the Farakka Barrage has not been done even once because
the funds are yet to be released. In February, 2017, a high-level panel was set up by the
Centre to prepare guidelines for desilting of the Ganges, which suggested the shores in
front of Farakka should be dredged to address the situation. But these recommendations
have yet to see the light of the day. This multiplication of causes eventually led to untold
miseries of the people of Bengal who are now battling with a grave flood-like situation.
...(Time-bell rings)... One minute, Sir. It was only because of the forethought of our Chief
Minister, Ms. Mamata Banerjee, that preemptive measures were taken and we could bring

the situation under control. ... {Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay, now put your question. ...(Interruptions)...

MS. DOLA SEN: Measures such as prior warnings to fishermen; setting up control
room at the State Secretariat, and distributing tarpaulin sheets in all affected areas have

saved the lives of lakhs of people in the State.

The Eleventh Finance Commission has recommended a two-fold increase in
dredging, taking it up to 298.28 million cubic meters for major ports and 367.18 million

cubic meters for non-major ports. ... (Interruptions)...
MR, DEPUTY CHAIRMAN: Put your question. ... (Interruptions)...

MS. DOLA SEN: The Central Government needs to take immediate action in this

regard. Thank you very much.

SHRID. RAJA: Sir, we all sympathize; we all stand by the flood-affected people in
all parts of our country, particularly in the North - East.

It has become a routine that we discuss drought situation at one point of time and
the flood situation at another point of time. We will have to take adequate measures
to mitigate the impact of climate change, as far as our country is concerned. What we
witnessed recently is that they are not {lash floods, as such. These floods could have been
predicted. I do not know what the technology we have. But, the Minister's reply says
that the MHA has deployed about 88 specialized teams of NDRF in 26 States and UTs
and 304 Boards. I do not know what these specialized teams are. What are they doing?
How 1is the disaster management looked after? How 1is the national disaster management

strengthened?

Sir, in this regard, I would like to suggest that the Government should think of
linking the rivers. It is a serious issue. The Government can take up this 1ssue with the
elected Chief Ministers of the States. This question has to be revived and discussed
because in a country like ours, rivers can be linked. If Godavari and Krishna could be
linked in Andhra Pradesh, why can't the other rivers be linked? This is a very serious

1ssue. The Government will have to apply its mind.

Finally, the reply says that the primary responsibility to deal with natural calamities

rests with the State Government concerned and the Central Government supplements the
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efforts of the State Governments by providing financial and logistics support to effectively

deal with such a situation.

Two years back, we had floods in Chennai. The city of Chennai was drowned and
the State Government had asked for adequate financial support. But the Centre did not
extend as much assistance as demanded by the State Government. It should not happen
in the case of North-East; in the case of Assam. They are asking for a special package.
The Central Government should, at least, show some sympathy to the affected people
of the affected States. Simply saying that the primary responsibility lies with the State
Governments and that you will give some financial assistance is not correct. You will
give means what? You will give some little financial help. That is not enough. In the case
of Chennai, we saw it. When Andhra Pradesh was attacked by cyclone, we saw such a
financial crunch. So, it should not happen in this case. The Centre must apply its mind.

...(Time-bell rings)...
MR. DEPUTY CHAIRMAN: Okay.

SHRI D. RATA: T appeal to you that vou take a meeting of all the Chief Ministers,
discuss the inter-linking of river waters so that we could effectively mitigate the impact

of climate change in our country. Thank you.
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I, B T 91 ATH-TF BT o1 A8 o T fora) €Y TR 3 e & gIe,
Al & gRT, SIS & RIS S Y21 2, T8 O 91¢ 311 2, SR i3 &7 Soxiad ¥
é@T, ST b g el areH | a@T, ORI ﬁé@ﬂ, U R & "R economic process Ea
dilute ®¢ FadT 31 SN @ et & ArHe H Rrar a1 @dvT g9 91g 9 ®, Hgl oI 8
fan Eﬂ’cﬁiﬁﬁ‘ﬁ 7 estimate 781 far=m 21

Y, I PHIR P 3T 1, 98 I ad D1 2, 918 3H B 21, 98 greaH] §a1d
1 B, T1E ORI P 2, 918 [T H1 8, T8 <=ls o1 81, 18 YUl &1 8, T AN
wed, ol dig 9 uHifad g8 &... S0 919d A5 del off 51 8 [ 52 urd axisi an
S8 uHIiad Bid B, drdl gaead S| uwifad gidl 2, Wdl 9w 819l 8, 9o 9
%ﬁﬁﬁ%ﬁ?%ﬂ@?ﬁﬁﬂﬁ%lﬁﬂ?‘ﬁ@ﬁmﬁfﬂ total destruction BT 21
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[ oft <far weprer 9wt

|, TatAT 7 99 wifdera Gy gy €1 6 21, 2016 B AR A S T Sae §
ST 27 fob ga 9gd 9 wigen fhy €, WifeT aor ermre @ fo iyt el Ruid # us
1t fepem rm & fo <11 Y wifereht & =197 @1 1S off, SH@T ArguTe He 7 28 WHR
o hd Yl 5l Hiool @1 Rid wadl 8, "There were huge delays in completion of river

management activities, and works related to border area projects, which were long-

term solution for the flood problems of Assam, North Bihar and Eastern UP are being
taken up." 5 984 §E B

R, BT AT S AR Del @1 8, Yl T8 s H el oA 61 81 3191 sTeid 48 8 {b
INPHIE TB B HY AT+ TR 3ms o w21 2 {2 It & 9 Wi =T &1 3o IRPR
PG I B 39 910 D1 observe [ € 36 fomy H w021 7 98 W ot a1g o 8, a8
TR AR AT fqanferan g1 9t 2, S o o e o foru e €Y el aaar g1 vE A
total reconstruction @1 STARd TSd! & 3R ARG ILHR 379+ ISR &1 Aadd 28
e ot © b =9 Rtk ies AT 21 ardt At S Tron wred a9 vw 9 6 aftrerg #1
q1g I 95 ST ThE 5o A7 2R a8l & oy 1 g9 wers v e . vl e
¥ 500 TS SURAT AT ST BT 21 ST1 TR G2 8, FAT 31T 537 meager help I ST IR
R Al 87 3T IADT B4 GRT T2 DR Ahdl Bl I ST 991 SHOl ¥ SR TFaR BT
BT 2, Tifetfeame wivrd Neew @ gid1 2, 91 2119 S9! WG & gard 918 o o
3T IR T SITGAT? 3R, AT 16 BT AT 1 IR B AT 8 ....(HHI BT Ed)...

MR. DEPUTY CHAIRMAN: Put your question and conclude please.

511 I gaTe gl IR, # conclude FX BT | TE AT 2 6 RgwaE H ARG
WRDBIR Dl dgd el SR &1yl <d gy U @i ol Aot 94 aifgyl sei gy
T TR 31 XET 8, 81 D1 ST W 2 F1T 8, ST 981 o FRISH [T 8, 98 397 faen i
BT AN o A 16 & wrer SfT 9 <l

MR. DEPUTY CHAIRMAN: Okay.

ot ¥ yeprer 9Hi: Y, mqﬁ%ﬁmw Jde ol €led desiruction BT 38T &
3lR e Pw TE] DX X1 2| NN P FAT TN €, fpa1 i eRf, 78 3 fpai
DI 9T @7 iy e T8 21 376 I BF § $F GF IId & hdvst gFT 919y,
ﬂ@ﬁﬁmﬂﬂﬁiﬂﬁﬁ%ﬁéﬂiﬂﬁﬂ%{%@%, computersﬂﬁW%,?{ﬂﬁ*WWW
mm%ﬁﬂ?wﬁﬁl—rﬁrainfaﬂ Eﬁ?ﬂaﬂ?mfalloutw_ﬁ’mﬂ'lﬁ?mﬁq%ﬁ@
da B D (T B E).

MR. DEPUTY CHAIRMAN: Put your question and conclude please.
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SHRI RAVI PRAKASH VERMA: Sir, T am just concluding. # 7251 ) q&= a1elt
élﬁﬂmﬂ%%%ﬁ?ﬂﬂﬁﬁﬁﬁwmﬁwqgﬁg,Bﬁﬁ?ﬂgﬁstrategic
repercussions 4T & 3K I qTex TR ¥ 81 # I) 70w & c*l@l“ngﬂ Eﬁ'\’QfQ}[GTI?ITE':', il
“Tel ¥ T gAT B WY, Sl A Ture ¥ 2 7E) ¥, S 9gd 991 1616 H aie © 2R A
At are] & W gl Bl gH AR A agd DIy @), o1 @y, dfea e 9 ars
TH 39 A @is A9 78] fzm am [Rrfa @2 2 f& somei o aee o, aral ot
digre # @i Sud uHifdd 21 S hed ava1g 8l WS B, wWdl e 89S B ... (HHI Bl
‘El?ﬁ) S T2 TRl W 3 T ® foh {9 a8 ¥ climale change 29t TBQT economic
progress B mitigate @Y RiE| %, AT 3T ST Planning Commission B revive ?b?%ﬁ,
TS T W fegwa & fami & foy, S8l & o, Flood control & plan 118 w7 4
GEIES Eﬂai, AN bl accountability ftherg @t difer E‘TI% il CECI Eﬁ I 5d Qﬁ?,
PRI

MR. DEPUTY CHAIRMAN: Thank you. That is a very good question.

DR T. SUBBARAMI REDDY: Sir, I would like to draw the attention of the
Minister of State for Home Affairs towards certain things. Actually, India, every year, 1s
getting floods in different pans of the country. It has become a regular phenomenon. This
year, many States, starting from Assam, Arunachal Pradesh, West Bengal to Uttarakhand,
Uttar Pradesh, Bihar, Kerala, Karnataka, have got {loods. The most important part is,
there are some States which get continuous floods every year like Assam. In North-
Eastern States, there is not even one year when there are no floods. In other parts of the
country, sometimes flood comes and sometimes it does not come. Therefore, this is a very
important thing which the Government has to bear in mind that in States where floods are
coming continuously like Assam, Arunachal Pradesh, Nagaland and other hill states, what

is the solution. The Government has given a reply but it is a general reply.

Twould like to tell you that it is not a calamity alone. It is aregular phenomenon. Itis
not linked with the Home Ministry alone. This 1s linked with the Home Ministry and also
with the Ministry of Water Resources. Both must do it. In your reply, you have said that it
is always the State Government's responsibility to look after these calamities. Calamity is
different but getting {loods continuously every year is actually a different thing. It is not
calamity alone. So, there are two options. The option of linking the rivers is there from
the beginning. The UPA Government had been planning this for a number of years. They

had even prepared a blueprint. But it takes time to implement such things. [ want to make
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some suggestions. So, you bear in mind the suggestions while giving the reply. Here my
suggestion 1s, take Assam, which is suffering from Brahmaputra river. So, for States like
Arunachal Pradesh, Assam, etc., you must have a permanent solution like either linking it
with other rivers or constructing irmgation projects. The State Governments cannot afford
the irrigation projects. You cannot throw blame that the State Governments should do it.
It is not possible. Therefore, the three Ministries, namely, the Home Ministry, the Finance
Ministry and the Ministry of Water Resources, put together, must work out a permanent
solution for States which get continuous floods every year. Then only it would be possible
to arrest the loss of human lives, animals and properties. So much loss to human lives and

properties 1s taking place due to these calamities.

Sir, I don't want to take much time. [ want a categorical reply from the Mimster,
as the Home Minister, on behalf of the Government of India, and on behalf of the NDA
Government, as to what is going to be his future plan to control these calamities. What is
your planning for a permanent solution? You must plan that. You should not merely say
that you have given financial assistance or some other assistance. There is no use of that.

This is one thing.

Secondly, yvou choose the States which are getting this problem every vear
permanently and how you can help it. Other parts of the country also need to be seen.
Connecting rivers require huge funds. Therefore, the Government is not focusing on it.
S0, my suggestion is, you must take the World Bank aid and also the Asian Development
Bank aid for it and work it out in a big way, in a phased manner. It may take 10 years or 15
years. But if you connect rivers in a phased manner, it is going to be a permanent solution
for the people of India. Therefore, 1 suggest that vou must make an effort and apply your
mind to it. The NDA Government claims that it 1s working for the prosperity and progress
of the country. Let me see what you are going to do in this regard. Thank you.

MR. DEPUTY CHAIRMAN: You have made suggestions. But you did not ask

questions.

DR. T. SUBBARAMI REDDY: I sought clarifications also. I want a clarification
from him as to how they are going to do it. I gave him not only suggestions but I also

asked certain questions.

MR. DEPUTY CHAIRMAN: Okay. Treat it as a question, not as a suggestion.
...(Interruptions)...
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DR T. SUBBARAMI REDDY: Sir, I am seeking clarification as to how he proposes
to solve this problem. The reply that the Minister has given is a theoretical reply, not a

practical one.
MR. DEPUTY CHAIRMAN: That 1s okay. Now, Shrimati Vijila Sathyananth.

SHRIMATT VIJIILA SATHYANANTH (Tamil Nadu): Sir, Assam 1s once again
submerged in floods, an annual feature that the people of the State have been living
with since time immemorial. Year after year, there is loss of life, damage to crop and
property and loss of cattle and wildlife, but does it have to be this way? We would like the
Govemment to do a few things which can prevent these floods. Would the Government
be constructing reservoirs to hold water during the monsoon season and to reduce floods?
Countries like Netherlands practise 'a room for river’, where wetlands are rejuvenated,
which work as flood cushions. Assam has around 3,500 wetlands. If we rejuvenate them,
they can act as flood cushions. Increasing the forest cover and constructing storage dams
upstream would increase power generation and also help in regulating the flow of water
The main long-term solution would be to ensure optimal and equitable sharing of water
resources in the country, which is, inter-linking of rivers. Would the Government be
looking into this? Under the Peninsular Rivers Development component, our revered
leader, my mentor and our beloved leader, the late hon. Chief Minister of Tamil Nadu,
Dr. Puratchi Thalaivi Amma, had repeatedly urged the Government of India to implement
the inter-linking of the Mahanadi, Godavari, Krishna, Penna, Palar, Cauvery, Vaigai and
Gundar rivers as also to divert surplus waters of the West flowing Pampa and Acchankovil
rivers to Vaipar in Tamil Nadu. Based on the Supreme Court Order of 27.02.2012 and
after our persistent requests, the Government of India constituted a special committee
on interlinking of nivers, which 1s vet to make significant headway. 1 would reiterate
and appeal to the Government to consider the legitimate demand of our revered leader,
the late Dr. Puratchi Thalaivi Amma, to nationalize all inter-State rivers because there 1s
always a dispute between two States in sharing the waters. So, all inter-State rivers must

be nationalized so that the water resources of the country could be optimally utilized.

Sir, at this juncture, T would also like to say that we have been, time and again,
requesting the Government to release money out of the National Disaster Relief Fund
because Chennai is still recovering from the floods of last year. We need to carry out more
rehabilitation work and undertake relief and restoration measures. We have already taken
many new initiatives. We have got many storm-water drains constructed and taken other

mitiatives.
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MR. DEPUTY CHAIRMAN: Time over.

SHRIMATT VIJILA SATHYANANTH: Sir, I would like the Government to think
about releasing Rs. 8,481 cores that was demanded by our hon. Amma for covering the

actual damages and undertaking relief measures after the Chennai floods.
Thank you, Sir.

off srens gl (oo e wn): A Sumfy Sf), R § urpfad amuerel |
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T W T /841 M1 d1g & winfad giar 2l
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SHRI TIRUCHI SIVA (Tamil Nadu): Sir, as my colleague, Mr. Raja, pointed out, the
same House discussed, a few days back, about the situations arising out of drought in one
part of the country, and now we are discussing about the situations arising out of floods
in other part of the country. Sir, two different experiences in two different parts of the
same country means there is something we have to concentrate on. Sir, the Government
is coming out to help those affected. The States are pleading. Whether to the tune they
are demanding or not, but they are giving something. The States have received. But in
between, Sir, so many precious human lives are lost, cattle are lost and agriculture 1s

damaged. So, something has to be sorted out which should be a permanent solution.

Sir, two of my colleagues have already mentioned that and I would like to reiterate
this to make the Minister concentrate on this. Would the Government contemplate on
linking of rivers? Until and unless it is done, this situation in the country will never come
to an end. So many people have died because of flood in the northern region, so many
people have died because of drought and farmers have committed suicide in the southern
region, cattle have lost their lives; we are suffering even for drinking water. When one
part is with surplus water, the other part is suffering for lack of water, then why don't you
link the rivers? This has been a long-pending demand and no Government pays heed to
this demand. It has become a slogan;, we speak here or we pass resolutions in our party
conferences or speak in the meetings. Where it has to be done in reality, it has not been
done so far. Sir, this is the most important thing I would suggest. Rather than Government
extending help to the affected people in Assam now and to other regions, as we have
already suggested, at least, link the southern rivers, starting from Godavari. That would
solve the problem which exists in the States of Tamil Nadu and other regions. You have
to take it very seriously. Every year, we need not repeat. Whatever else happens here or
not, 1n any session, these two debates don't fail to happen. So, in order to avoid future
recurrence of the worst situations arising out of flood and drought and to save the precious
human lives and the lives of the cattle which work for us and to revive the agriculture,

which is declining in our country, the Government has to concentrate on the linking of
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rivers; and, as a prelude to that, let it start with the linking of southern rivers. Sir, [ must
say this and I would expect the Minister to take it seriously, contemplate on this and to

react to this. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Positive suggestions made within the allotted time.
Thank vou. Now, Shri Vijayasai Reddy.

SHRI V. VITAYASAI REDDY (Andhra Pradesh): Sir, my esteemed colleague Mr.
Ripun Bora has explained the flood situation in Assam. [ would like to explain the similar
situation in Andhra Pradesh and the contrary situation in Rayalaseema also. Sir, in north
coastal Andhra Pradesh, the rivers of Nagavali and Vamsadhara have already shown their
anger and taken the toll, and the flood situation, particularly, in these two river regions
is very grim. Sir, the outflow from Thotapalli barrage on Nagavali was approximately
around 1 lakh cusecs and the outflow from the Vamsadhara has gone up from 20,000
to 40,000 cusecs. It has resulted in damage of 1,000 acres of crop, many houses have
been damaged and cattle also have died. This is on north coastal Andhra Pradesh. On the
contrary, there 1s a grim picture of drought in the Rayalaseema region of Andhra Pradesh
and the crops are drying up. In the Rayalaseema region, almost 221 mandals are facing
the drought-like situation. There 1s 31 per cent deficit rainfall in Anantapur District and 26
per cent deficit rainfall in Chittoor. Out of 670 mandals in Andhra Pradesh, rain has come
in 290 mandals and 221 mandals have recorded a deficit rainfall. So, I call upon the hon.
Minister to find out the solution. The only solution which I could suggest is interlinking

of rivers. That 1s the ultimate solution.

So, I would like to know from the hon. Minister that keeping in view the flood
situation 1n north coastal Andhra region, that is, Nagavali and Vamsadhara, and also
the contrary situation in the Rayalaseema region, whether the Central Government has
worked out any package or programme to come to the rescue of Andhra Pradesh people.

Thank vou.
MR. DEPUTY CHAIRMAN: Thank you. Now, Shri Ritabrata Banerjee.

SHRI RITABRATA BANERIEE (West Bengal): Sir, flood has become a regular
phenomenon, and, every year, a discussion in the House 1is also a regular phenomenon.
Last year, as far as Assam 1s concerned, due to the Brahmaputra flooding, 1.8 million
people had been affected due to rainfall in July-August 2016, and, more than 200 wild
ammals had died. This vear, the situation 1s going towards that.
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Now, we do not disagree that climate change has its effect leading to natural
devastations but there is a problem. In West Bengal, there is a huge flood in different
areas and many areas have been submerged. Without giving any intimation, the Damodar
Valley Corporation have released water, which has created the basic problem. This point

has been raised by others also.

Now, Sir, I want to come to some different points. As far as the Brahmputra and
its flood monitoring system is concerned, the Brahmputra is the fifth-largest voluminous
river in the world; its flow is fifth-largest in the world. Right now, the Brahmaputra 1s
shared by India, China, Bhutan and Bangladesh. The river basin does not have any kind of
monitoring system in place. Since it is an international river, it 1s very difficult to monitor
this river without treaties or agreements between the countries. Presently, there 1s only a
knowledge-sharing between these four countries, and it is not at all enough. That is the

basic problem why every year, Brahmputra is flooding in such a big way.

Flood risk management, its assessment and proper monitoring system in place 1s
very necessary. It can avoid the loss of life and also the loss of property. But, Sir, the moot
point is not to provide relief, I reiterate again, the moot point is not to provide relief after
flooding. An operative, pre-emptive measure of flood monitoring will not only save lives
but also save a huge amount of money which the Government spends on relief operations.
This is very important. This has to be kept in mind. In the Brahmaputra and other rivers,
many hydel power projects can be planned. This will not only create jobs but will also

help in saving the areas from flooding,

Now I have some specific questions to the Minister This is one. I would like
to know whether the Government is contemplating any international treaty. | already
mentioned the names of four countries. These are: China, India, Bangladesh and Bhutan.
The Brahmaputra flows through these four countries. I would like to know whether
the Government is contemplating any interational treaty. Because without having any
international treaty, monitoring and study cannot be done which is very essential. My
party and I believe that a national water commission is necessary. This is happening every
year. Every year, people are dying, devastation 1s continuing and there is a discussion. A

national water commission 1s the need of the hour.

This is my last question. In the western countries, particularly Germany and the

Netherlands, and in the European countries, very effective water management system
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1s there. In fact, UNESCO has an institute called the Institute of Water Education. The
IWE is a premier institute. I want to know from the Minister whether the Government
has any plan to have consultation with them because these people are working the world
over. UNESCO Programme is running world over. They are working in the developing
countries. They are working in different African countries. [ want to know whether the
Government has any plan to consult these people and take the help of these people in

fighting floods. This is my humble question to the Minister. Thank you, Sir.

SHRI BHUBANESWAR KALITA {Assam): Mr. Deputy Chairman, my colleagues
havealready raised the question of flood situation all over the country and more specifically
n Assam and the North East Region very effectively. I understand that the Minister of
State in the Ministry of Home Affairs, Mr. Kiren Rijiju, himself has visited Assam and
Arunachal region where this devastating flood is happening. Hon. Minister of DoNER
also has been reviewing the situation. This year, the flood has been unprecedented. Assam
had floods last year also and the year before that. As Mr. Banerjee has said, floods are a
regular phenomenon and discussion on floods 1s also a regular phenomenon. But floods
this vear are so devastating that it affected 28 districts of Assam and 3,563 villages in 109
revenue circles have been affected very badly. About 21,59,000 people are very badly
affected.

Sir, the Districts which are most badly affected are: Dhemaji, Lakhimpur, Biswanath,
Sonitpur, Udalguri, Darrang, Nalbari, Barpeta, Bongaigaon, Chirang, Kokrajhar, Dhubr,
South Salmara, Goalpara, Kamrup, Morigaon, Nagaon, Hojai, Karbi Anglong, Golaghat,
Jorhat, Majuli, Sivasagar, Charaideo, Dibrugarh, Karimganj, Hailakandi and Cachar.
These 28 districts are very badly affected and 1,81,00,178 hectares of land and crops
have been adversely affected by the devastating floods. AsT said, every year floods come
and every year we discuss it. The DoNER Minister knows that his infrastructure projects
are washed away by floods every year We are investing so much in infrastructure in the
North Eastern Region, but it is washed away in floods and the nation incurs a huge loss

because of this.

Again and again, the flood situation and the devastative nature of Brahmaputra
River have been discussed. It 1s the third largest river in the world. May I correct Mr.
Banerjee? Brahmaputra River has a catchment area of 5,80,000 square kilometres in
Tibet, Bhutan, China, India and Bangladesh. In terms of distance, as I said, it 1s the third

largest river. ... (Time-bell rings)...
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3.00 p.m.
MR. DEPUTY CHAIRMAN: Please put forward your question.

SHRI BHUBANESWAR KALITA: Sir, Assam falls in the highest rainfall intensity
zone of the country. So, it is clear that Assam has been regularly suffering. It has been
recognised nationally that Assam 1s a flood-prone area where excessive rainfall takes
place. There has been a demand by successive Governments, including the present
Government, to declare Assam flood as a national calamity because the proportion and
devastation of floods are very significant. That is why, successive Governments have
demanded to declare it as a national calamity. I want to ask the hon. Minister: When will
floods in Assam be declared as a national calamity? A package of about ¥ 2,000 crore has
been submitted to the Government for immediate relief. When will this package of about
¥ 2,000 crore be released? These are my two questions. [ want to remind the Minister that
even in the last year of 2016, a Central team was sent to Assam. They submitted a package
and the package was announced. But, it was never released. So, will the Government

release this package immediately? This is my question. Thank vou, Sir.

i @ g geifean: s sugwmfa ofl, § e ergafa & <o 7 adar v
¥ g, 91¢ 3% oI Ucidl & IR H a9 faaR 96+ & 91 39 1 §) Agias, 39 s
HTG H ORI, VSR, HSRIE, 2084, StRids, anfsar aiv ufad dura § widd aiiRer
& RO S G TR §an 8, Ipodl 96 81T 8, ANl & 8% S S & PRI 3P|
2= M1 UX WIFIART BT TSl 81 S & fhai = a1 Wi § off &9 &1 v 9l
off, g5 it Ixa1g 81 % 1 ARG | IO iR ORI & 99 D, T AR & by
freti # oot arfver & R SR, aTeRR, uTelt 3R SiTa i enf el # Sefla ered-
S gl 1 G981 TR SIaR] &1 ¥ TP T 2 317 aThet 39, 7 800 mm g9l €
RO YT AT H 27 T Fe) AT F (oI & SAEdhiol, Qi) e, IRl
BIR ISR ot 1 APl M T, 77 7T 21 TN W Hal A1 T 7ia 1 3R ]
A fawa wurfl F gad wdewt wxA & 9% ary A1, SUEew, gaSleneu,
TS RRUE $f W @R @ Ao & 0T 9ot 3fiv gdiarex iR Aiewgie #1 7eg 3
ST H 25,000 @R bl VeR] AT e d1sx Faran sad qdsjg W) d8i Uz 80
EINE Y

A SugHrgfd of), AT 211k JiEd b Y¥hR A A% hudl © I 2 Sl 9ig ard)
2, 3 cloudbrust B & HRUT AT 8, 916 el & B3l 81 915 Bl i STHaR]
gHen ] ¥l 9 Fepe) 9t 2ilren erawern 9§ €] Padl 21

Helad, W1 anmud weew & wxaR 4§ 9% fadl @ b ol cloudbrust g1 €, d
TGN ITRIGS H B 8, ST 3R SR H 8K &, AT 319, ¥ g1 & 20 [orm 1 41 gan




Calling attention to... [27 July, 2017] ..Public Importance 387

S SHD BV UHIYD 25 59 IR BIF b BROT AT 7 o1 [l griéra srre w o gt
&, T U SIeR] @1 a9 ebd § AR T g o wwd @l aa gahd §1 e 9l @) avg
URAT cloudbrusting T QAR G+ ¥ & I B aeH] AR SIFa) 7 99 Wepd 81 81
Wl & f AN wd SaeT RS 8 % dRur Frepd 81 o, offd T S human
casualities BId1 & 2R 89X catile 1Y il %, orer g1 ?{\‘Teﬁ PR RN AT bl 2ArsiifeaT
L) ﬂﬁﬁﬁfcb_\‘ﬂ? BIdT &, dg ga+1 da1feyl 39fer 8NN cloud brusting & a1 # w9
TR DH I BA G- [GF T8l SH@T q@igaT SRt B form oy for weit el am
arel &, 1 ofel At e BT WAEAT B, F=T A AR 79 YRR WAl UR shift BT Wepd|

SR 91, AR Sy ofl, A <) SileT &) 91d By 32§ $9H Uh adi 98
0 2 5 12 7 o arel) 9 H & o dee 99 Sy €Y 8, 9w Silsd 19| 8,
ST eRR yar el A Wk | TR g, 1 6} @1 st gl s, g9k 9§ W '@

P SR G- TIaT 6 3D T B AR T I =g |

SHRI ANUBHAYV MOHANTY (Odisha): Sir, the situation is such in the whole
nation now that we are all equally concerned and equally worried. Sir, I may be from
Odisha, T will definitely speak about Odisha, my own State; but, at the same time, I am
equally concerned about all other States which my colleagues have spoken about, be it
Assam, be it Arunachal Pradesh, be it West Bengal, Rajasthan, Andhra Pradesh,
Telangana. Sir, geographically Odisha is located in such a way that it is highly prone to
natural calamities. Almost every vear, or maybe alternate year, we face a severe natural
calamity. Sir, this year, the situation now is, since 15th of July, the railway bridges have
been affected, the electrical connectivity, the mobile connectivity, the telephone
communication and everything has been affected severely. National Highways have
been affected. Schemes like Pradhan Mantri Gram Sadak Yojana i rural villages,
roads and everything has been affected. People are facing severe problems; but, the
people of Odisha, at the same time, feel privileged and honoured to have a dynamic and
great leader like Naveen Patnaikji who always handles such situations with such
courage and bravery that people of Odisha love him. Sir, I request the present
Government to please consider Odisha's demands that are pending since long. As we
are prone to natural calamities, we have been demanding for a special category status
for the State, although, you will say o1& Werr=T =T it T3 e & qET ST @’TQ*
RIS ¥ 3N & I 1 T © 6 3R e oS ford S €, anR ™l o &,
A W St ], a1 NI SISl aRR W Hel i 918 S U 9T §, o
definitely it is his responsibility, it is his duty to provide a special package to the Odisha
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[Shri Anubhav Mohanty ]
people, but, I don't know why he is silent in the House. He loves to speak outside the

House. [ am a good listener of his speech. @ ITeh WTT0T 312 oWl ol Ie speaks good
dialogues, but those dialogues must be turned into actions. Sir, again [ will come to the
flood situation. Sir, I think the procedure for granting and providing financial assistance
to those naturally affected areas is very slow and takes long. 2013 H we had Phailin.
oiferT S TR fivel-Frerd S1-d9 e & 101 591 8199 # aR-a g9 AT TSl
BBT&‘ off| TR colleagues, \_IITEﬁTrLGIﬂ—cIT A %, B foeft 7 ERSET EER ECIEIR ddlé offl
X, 3 T instalments # et 2 6 AT & forg @ s At giewa 81 <11am 21 Sir, still

my State Government has been efficient enough, H STPT invite W %EI I invite the

Union Government to come and see in Odisha how beautifully, how dynamically we
have constructed flood relief shelters, <1l & fery ha 2iX b dvg & @y fehar wiran
@, I b T e T ‘ZIEU?IPIIT ST 21 You ask us. We will give you special assistance
without any kind of further questions. Naturally, we are affected. But, at the same time,
man-made calamities are also affecting Odisha. ... (Time-bell rings)... I will finish. T will

not take much time. I have already put one question.

The second question 1s this. The present man-made calamity in Odisha is related
to Mahanadi. Will the Union Government assure this House that its good offices will
restrain Chhattisgarh Government from its on-going projects in the upper stream of
Mahanadi? Our demand from the State Government is to form a tribunal to solve this
problem. When are you planning to form a tribunal and solve this problem? And, Sir, it
is a deeper concern of all of us in the House since every single State is facing flood
situation right now. The States are is in a very, very critical condition. It is the duty and
responsibility, So+ die e, Sa-T ARl UThY M9+ ol 9ahR 991 o, you are
responsible and accountable to every single voter of the nation. So, please, take

immediate steps to solve every single problem that the nation is facing. Thank you.

i weEH el GroRTe): 9o 3 IR, 7 [oRE AR F AR A TSI BT QI

ST TPRAT TR | U BRI 3 ORI P G eNIR IR B XET 21 37T JEE o i

a8l 9 =, 79 ad | e = offl TRl ORI & AERDicel, FHHicl, T, AR
3R T3 SR o [RIE), urell, SeayR — s el & sigy a4 o arfd ) qiRe
g5 ol IR &1 ol ¥, oSl Yas b &1 ofl {5 8, ol aa 123 AR @) Je 81 )
$1 2T AT A8 & oITIR B 5hiAoT Bl
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ST b ey {1 geliehi o 3R B¢ HIel el ATl 8, [S54e] dofs 4 gHun
FARTI o STT-71Tel T TR B I4T 2T 21 3T e fifRex ot qorRie oy ofik S5 a8t
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foram & fafieey wise | ¥g ST gt iR SeaT eI 59 AR Arpild men agm
f7 2 500 RIS TYA MY HA | A A HIgs § o3 A7 e a7¢ T919 & Fov g+ 987 o
T BIITT BT, S o 36X 3MTY I8 YA Sils ol fob 981 5o+ Hed &7 9% &M gar
2, gufery 2y ure 500 dxis w2 2 Tyl § H N & arg it S argar g i enft dae
5o ¥ fopat T Refiet gu € oiR foras v g o 27

gy, sar) ggaldl 0l © T urgw Mfvrex o 4 Wy 9, dow & 25T I
THGT T DT IGEIe [ o7 3R el B1s O & R 6T 21 S aXR o TS| T
w1t U ) e gsi ue gelnl g W Hid 9 WiolTT B W e & A6y § Y
THET HeTel BT IF TSI BT I AT & G FoNT 8, ol et 1 b1 IH FA1d b
3IGR g 1 breach §% 3l TIABIST 1 Uep €1 el b 14 TR Sh IR € 7|

AR U Tl 3R i T s wrgw fafees o SorTd o 2, ol o &
grsd, wrg Mifes, feta Mffes 4t gor@ 3 € gaew o © iR Swversa
fafrreee 3 Y el o | €1 St o w1 81 Py Haraw d S o 2, d i
I b @ 2iR At o we bk g4 arthad, fome) aifeeyd § us wa pw
BT 2, I %03 W ORI & 2, I21 & SiRceud! # Aa9l SameT JHm gan g1 § de
T § T ast wx wigH Al w1y, ggi & o1y 500 SRS DU U @R a1aE A
7, dfehe el aas ) a5l po 21 ugar 21500 Bxs vU ¥ 98l Yos &l Riguere § pw
T T, W1 # 71 AT §1 IO | ST T3 A U% SI-H1d @7 JHar gall &,
B AU WHg @) s Ul el g 8, sigd W) ge 9o vl suIN sigd ey W yora
@ B 21 213 S O 3 G981 AN 1 3H DT H¥D o 1 8, s 81 78] ol Il 8,
TS BIRYE BT I 36T & TREms H T2 o Fad ] © 3R dN BRI ¥ Frad e ar @
21 s e @) 3 & A Bl el T fob 3y 3y Retfesy & wsi ud oSy, 89
amaa| g8t I FreTa® o5 YRR oe 781 © Fad 2|

HBIGH, U & 2T 25,000 @RN & dUX §IF &1 91 315 &, ofcb ag o9 & vgal
B ATT T 3T BT ARG | TH I HH T AT 3 AT AN 916 THIIT A1 2, SIf 379~
31T AT P 3X PRI gU &1 feh I81 Bl IRGR DI 3R A gAR A ARy v
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B) e faedt 2 ot 2, forg avs ot 9 wis anfown & R o @ e 9 fh ey
flood resistant shelters @Il el g91d? 29 yrg | el %\’, National Calamity
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[ 51 Hepege faed |

U7 Ui AT & 9IS 3T Development Fund § & ST 21 ...(9FA &1 9)... Rih vas
Tehoist oo §U IT BYdT &1 ST 21 UTSIRRYT &I S 10-12 AR ®1 A1 & 3ieT o
SIby 991 XE] 8, 3D Wil wudl <1 Sy, 98 a1 b forg i g8i ux dgd o fdan s
wE1 8, U8 gaN [3ue 4 b 481 21 ¥ dois & a1 anud faqedl 2 fb qore & 51
SATDI & IR H [P ©9 F Wiar oMY oK S Sfeal 9 Sfeal X84 TgdT X a8 A
S-St TR [ oire|

HEIG, G-I I 218 2 o ford e 91 ol & a1y 1 BR&IECH 81 Havd! 2 8flY
37 H ur fhd=m 21 w81 8, 9 2019 9d1 Hebd &, 1 9 yar & Al wers 2 b a7 9t
DIs BRI @l Hebfor Je favam oy, o1 43 @id 9 98 g9R <9 & foy 9gd

& DT BRI

MR. DEPUTY CHAIRMAN: I got twonames late. But, [ am giving them two minutes

each. Now, Smt. Viplove Thakur. You have only two minutes. ... (Interruptions)...
SHRI ANAND BHASKAR RAPOLU (Telangana): Sir, I had also given my name.

MR. DEPUTY CHAIRMAN: No; no. Your name is not here. ... (Interruptions)...

Just one second, let me check. No, your name is not here.
SHRI ANAND BHASKAR RAPOLU: But I had given, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Butitis not here. ... {Interruptions)... Shrimati Viplove
Thakur.

el fcera TR (fewrae waen: Sugwafe off, gst ater & forg gae a7 & fory
aMyehT 9gd-dgd g=rarg| § Ha Sff & year asdl § 6 9 was andl 8, o1 S amus)
& wgi 9 gsi wd e Sid) 2, 98 15-20 189 A1 v wEA & 91g i) 81 919 asi W
gt B, 1 T gemeni # ot )1 BT 2, 98 Wi 99 9@ 98f 9 Fred S g &) o
W AR I1¢ & DI W1 H &b o1 &, g7 o & HRul a8 H Gt g1 o] 21 39
Wbl F AR dl Sfl 4T g1 8IAT1 8, S4B Slb YbI 4§ 2Albeld 81 8l urdl 2l
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UG AT S & 3 fod ) RSt 1 Fdrssaie 81T 2, SUd UfSaerT & forv o= amg g%
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ST SiUad oI T Y 3, Riifh 99 d dgel ydr gl delin, a9 9o gH agi ¥
AR 1 b a18¥ Fepre? # Fde wer ansd) § fb A <91 sl aga sied 81 aghaa
A e 2

MR. DEPUTY CHAIRMAN: Now, Mr. Gohel. ... (Interruptions)...

SHRI ANANDA BHASKAR RAPOLU: Mr. Deputy Chairman Sahab, I had also

given my name. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No; no. It had come very late. Please sit down.
...(Interruptions)... See, those who are really interested, should give their names before
the discussion starts. If the name is given after the discussion has started, the Chair
will have the discretion to decide according to the time available. So, T will decide.

...(Interruptions)...

sft FATE PTG e ([oRT): STTHIIRT S, T3 597 farwer w2 Fier & foy
Y S g gerare] H e Bl fAE ISt @ ST 91 B 9l 38T §, 98 o & HeH #§
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[T et €1 R were w1 Sit 2t 3 asl & fay g e 1S 8iR g'l & e WA
3iR I 71 F=H 1 T SR WA &A1 T SR Tl 2181 T Sif X1 © b sorae o
e ey, d1 H qer aredr § 6 ad @d e aifs? et 9 9% Aes ggar g,
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[ fasasila ot ]
aﬁw DY flood-affected AN EET, for the time being, shelter éﬁ & ﬁfﬂq i high land

Y permanently T STITE T @1 2IRLIT 2T T8 T Fiifd o9 981 9% TS &M ¥ affect
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SHRI ANANDA BHASKAR RAPOLU: Mr. Deputy Chairman, Sir, I rise to call
the attention of the Union Government on their unpreparedness, or, poor and weak
preparedness to tackle the flood situation in the country. Earlier, it was estimated that there
was about 4 crore hectare of land in our country which was flood-prone, but it has now
doubled to about 8 crore hectares due to the climatic and environmental complications.
Earlier, there used to be only three months' flood complications in the country. But, now,
between June and December all along it is there, and even at unexpected places we are
facing floods. If a scientific assessment/study is to be considered, between 1978 and
2008, there were 2,500 flood mcidents, whereas between 2008 and now, the number has
doubled. The flood recurrence has a direct relevance with environmental and ecological
complications. The situation of having more than 15 c¢m of rainfall is automatically

leading to some sort of small or bigger floods.
MR. DEPUTY CHAIRMAN: Now, put your question.

SHRI ANANDA BHASKAR RAPOLU: Cloudbursts and glacier ...(Time-bell

rings)... and the environmental complications......

MR. DEPUTY CHAIRMAN: You need not educate us now. You put your

question.
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SHRI ANANDA BHASKAR RAPOLU: The sea level rise is also going to be a
bigger complication. Sir, I am not to make a score or to educate, but in this backdrop,
I would like to ask the hon. Minister : Are you going to have a multi-disciplinary and
integrated approach for tackling floods, instead of just treating it as a disaster? Detection
of disaster 1s also very weak. Under these circumstances, alongwith the Ministry of Home
Affairs, if you include the Ministry of Water Resources, the Ministry of Environment and
Climate Change and also the Ministry of Agriculture in this activity, then only will you
be able to properly address the aftermath and preparedness for the floods. I would like to
know this from the Union Home Minister. Thank you very much.

SHRI KIREN RIJIIU: Sir, first of all, I would like to thank the hon. Member,
Shr Ripun Bora, for bringing this Calling Attention. In all, about 20 hon. Members have
participated in this. Sir, I would like to be very precise. If I respond to all the queries
that have been raised by the hon. Members, it will take very long. Moreover, many of
the 1ssues that have been raised are long-term 1ssues and they are connected with policy
matters. Here, Sir, we are discussing about the flood situation which is prevailing in this

country.
[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair]

So, I would be very precise. I would request the hon. Members to seek a discussion
some other day on disaster management for a larger picture, and to understand how, in the
whole globe, each and every nation is dealing with the challenge of disaster, be it man-
made or natural. Sir, it 1s a larger 1ssue. Today, I would be responding very specifically
to the queries that have been raised. Since 20 hon. Members have raised this issue, [ may
not be dealing with every one of them but I will be covering some of the issues raised by

the hon. Members.

Sir, first of all, the major floods started in North East and then it spread across
almost every part of India. Today when I made the statement, in the statement, the total
number of death was mentioned as 508 but while I am speaking to you, the latest figure
is 600 and the total inmates in relief camps are 2,25,998 and the total crop area affected
15 2,40,504 hectares. Now, some of the States have faced severe nature of floods, some
States have faced moderate floods and some States are even rainfall deficit. That is why
some of the hon. Members have raised this matter that some States are facing drought

1ssue and the other States are facing the flood issue. So, there was discussion on both
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1ssues, the discussion on flood as well as on drought. Now, today, we are discussing about
the flood which started in North-East. While talking about Assam, three hon. Members of
Parliament, including the one who initiated the discussion, Shni Ripun Bora, had rightly
categorized that the situation in Assam is very grim, very severe. Now, describing or
declaring a particular calamity as a national calamity is not enough. We have to treat the
problem in the manner in which it deserves. The problem in Assam and the surrounding
States of Arunachal Pradesh, Manipur and all that is of a severe nature. So, when it is a
disaster of a severe nature, the response of the Government 1s also corresponding to the
requirement on the ground. Now, some of the hon. Members have asked as to why the
Government acts only after there is a disaster. That is not the case. Even when it comes to
the question of funding, releasing of money, this 1s also not the case as some of the hon.
Members have said that why we released money only after the disaster has struck. That
is not the case. Now, let me give the provisions. The provision is very clear, simple and
it is streamlined. Every State has been given money which is released in the first week
of April of every financial year and that is in the kitty of the State Government. That is
advance money which will be required at the time of emergency. Then, you have second
nstalment. Depending on the requirement for the nature of disaster which every State
faces, this money is used. When you exhaust that amount, then Centre will definitely
fund it and there 1s a system. But without waiting for the second instalment, whenever
there is a disaster, the inter-Ministerial team is sent. The issue raised by Viplove Thakuryi
1 not correct. The inter-Ministerial team, which she referred to, 1s to assess the damages
caused by any kind of disaster whether man-made or natural. For immediate requirement,
the money is already with the State Government. This inter-Ministerial team is sent if you
need additional amount. It is not easy to assess the total cost of damages at one go. It fakes
time. There are systems. There are items being approved by the Finance Commission
and as per the rules and prescribed norms, you have to come to the particular amount
that how much a State requires. That is why the inter-Ministerial team has to go. Now
to say that the system reacts very late, it may not be appropriate. Recently there was a
cloud-burst. As you were saying that please predict the cloud-burst, I had stated in the
previous discussion on the same matter that cloudburst is a phenomenon the cause of
which is very difficult to decipher. It is also difficult to predict it because it happens in a
very small pocket of any given area. Scientifically, world-wide, efforts are being made,

but it is not easy to predict. I was one of the persons who got caught into the cloudburst.
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You must have read in the newspapers or saw in the television that four of our people,
including the Wing Commander, senior pilots had lost their lives. They were on a rescue
mission and the pilots did not anticipate that there would be a cloud burst. They were
on their way back to the headquarters after the rescue mission. On the way, there was a
cloud burst and their plane crashed. They died and their dead bodies could be retrieved
only after the second day. My plane also made a forced landing. Luckily, there was a field
there and we survived. So, it is not that the people working on the ground are not adaptive
to the situation. They are there. Sometimes, may be for political reasons or for your
constituencies' sake, you raise certain issues to which the Government has to respond.
But, at the same time, we must also appreciate people working on the ground. Day and
night, our NDRF men are at work. It is not that they are sent there only when there is a

disaster. They are deployed in advance. There are regions created countrywide.

SHRI ANUBHAV MOHANTY: Sir, there cannot be any political interest in such

situations. We have no political interests.
SHRI KIREN RIJIJU: Please, I am coming to Odisha.

SHRI ANUBHAV MOHANTY: Please do, but there cannot be any political interest

for any Member here on this.

SHRI KIREN RIJITU: All right. That is why, when NDRT teams are deployed, it is
based on experience and based on the regional requirement. It is not as if we send these
teams only when there 1s some sudden occurrence or disaster. When there aren't adequate
NDRF teams, we have instructed other paramilitary forces and Indian Army personnel to
get into areas where they may be required. So, it is not just the NDRF, the entire Central

Forces are there.

Sir, now comes the question of responsibilities of the State. Some hon. Members have
stated that the Centre is washing off its hands by stating that the primary responsibility lies
with the State Government. This is not a question of running away from responsibility.
The States are the authority there. The Central Government cannot overtake district
administration. Naturally, the State has to respond. You cannot deploy Central forces in
every village. There is a State Government apparatus; there is already a system in place.
I can tell this hon. House that in the last three to four vears, each State Government and

Union Territory has improved its capacity to deal with natural disasters. When [ took over
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as Minister and I was given charge of the Department of Disaster Management, the United
Nations appreciated our efforts and, within 11 months, I was made the regional champion
of the entire Asia-Pacific region, not because we are extraordinary, but because we are
honest in understanding the issues and making efforts. We have moved on from disaster
management. Now, the question before the Government is how to mitigate the disaster
risk. We have changed the way we have looked at and understood all these issues because
it is not merely a question of rescue and relief operations; we have to look beyond. So,
first point is the preventive steps. What are the steps which would mitigate all the possible
losses that we are likely to incur? So, we focus on awareness creation. We conduct mock
drills on a regular basis. Awareness camps are being held across the country. Recently, a
South Asian satellite has been launched that 1s especially dedicated to forecast floods and
other natural calamities. At the same time, when we assumed Government, the response
time of the NDRF was more than two minutes. We thought that it must be less. So,
we have developed a system where the response time is just one minute. Life cannot
wait beyond a minute. We must put all our machinery in operation within one minute. I
personally go to each NDRF camp and ensure that this one minute drill is followed so that
in times of disaster, the response time is immediate. Time is very precious. HH & 2141
DI FoTE 3 PRI TS AT, T8 B9 AR 8| 8| A 51 o8l B 59 519 W PIS rescue
operation ?Iﬁﬁ, I8 AT IX BT TJI'élrQI EINIED] \ﬂlr'\{c: Wi g9 B ?'Iﬁf, HI 9 operation

il ..(GIIEH)...

DR T. SUBBARAMI REDDY: Sir, what about the clarifications that I had
sought?

SHRI KIREN RIJIJU: T am coming to that. I am just making a statement that
would address some of the issues that have been raised by many hon. Members here.
That 1s why I wish to make some clarifications. There are some misgivings that the
Centre 1s not releasing money or the Centre is late in responding to the situation, which
1s not the case. Disaster is not a political issue. So, we cannot afford to just sit back and
respond whenever it is required. ¥, 217 A ¥ 2Td &1 209+ A BT 1 e #
ATIRT AT ATEdl gl Let us be very clear. For Assam, in the last three years' time, we
have released adequate and necessary amount whatever is being put forward as a
demand. There is no money pending with us which the Assam Government has asked
and whatever is required by the Assam Government. Sir, in the present situation, a total

amount of 61,299 quintals of rice have already been distributed; 11,574 quintals of dal,
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3,708 quintals of salt and 38,328 litres of M. oil has already been distributed. I was in
close contact with the Chief Minister of Assam, Shri Sarbananda Sonowal. When
I visited Assam, two Ministers of Assam (Government accompanied me along with
some senior officials including the Secretary of the Water Resources Department and 1
visited three districts and had review meetings in two districts. 1 was personally
satisfied with the manner in which they were dealing with the issues and mitigating the

losses and were involving in rescue and relief operations.

SHRI RIPUN BORA: Whatever you have said about the relief, it is not the fact.
Only 42 grams of rice per person up to 10th of July were given. ... {Interruptions)... But

you said about quintals and all that. ... (Tnterruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let the Minister
fimish his reply. ...(Interruptions)... 1f you are not satisfied, you can further put the

question. ... (Interruptions)...

SHRI RIPUN BORA: You have seen the hunger of people. ...({Interruptions)...
The people did not get relief. ... (Interruptions)... The Water Resources Minister was not

allowed to go there. ... (Inferruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please sit down.
..(Interruptions)... Please sit down. ...{Interruptions)... You have finished your time.
.(Interruptions)... 1t is the time of the Minister to reply. ... (Tnferruptions)... Please sit
down. ...(Interruptions)... if you are not satistied, there are other avenues also. Let the

Minister continue. ... (Interruptions)...

SHRI KIREN RIJITU: Sir, Shri Ripun Bora is the person who moved this Calling
Attention. He will have the nght to seek clarification. I don't know why he 1s standing in
between. Sir, let us be very clear. When disaster of a severe nature strikes, naturally the
effect 1s going to be there on the ground. Whether it is the United States of America or
Japan, which are supposed to be most efficient, there are bound to be miseries. What 1s
a natural disaster? When disaster strikes, there are bound to be miseries; there are bound
to be effects on the ground. Therefore, we have to bear with it. The flood situation is
unprecedented in Assam and you expect that nobody should be affected. When you say
that the situation in Assam is grim, it is a severe nature of natural disaster. Definitely, the
people are going to face the problem. That is why the Government is. When I went there,

I also met thousands of people there. 1 faced them. People said, "Where 1s rice? Where
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are tents?" Then I mnstructed, whatever 1s there in the provision, there should be no delay
in providing them because of human error; no intentional cause should be there which
will affect any of the victims. These instructions are very clear. That is why, I am honestly
saying whether it is Assam or the current problem being faced in Gujarat, the response
has been — let us be very honest — the quickest possible. And, it is not that the Minister
has to go and settle the issues on the ground. We are there to oversee and to ensure that

the relief operations are going on as per the need of the people.

Sir, with regard to some of the accusations made that the Government has been
very selective and that the Prime Minister has announced an amount of Rs. 500 crore for
Gujarat and not for Assam, let me be very clear in terms of figures. So, we should not be
confused about this particular sensitive issue. The Government of India cannot be biased
in its approach and in its intent. It is very clear. An amount of Rs. 500 crore which has
been announced for Gujarat, 1s part of the SDRF amount which 1s due to Gujarat, the
same amount which is due to every State. It has already been demarcated. For NDRF,
yes, there is a Committee headed by the Home Minister, where the Agriculture Minister
and the Finance Minister are also members. That High-Level Committee, headed by the
Home Minister, decides on the special grant under NDRF to be provided as a special
assistance which is the result of the report submitted by the Inter-Ministerial Team. SDRT
amount is a fixed amount. So, whatever 1s announced by the Prime Minister for Gujarat
1s not even the full amount that 1s prescribed and fixed for Gujarat. We are ready to give
more money as and when that amount, which is available with the State Government,
1 spent. Now, | can mention the amount, which 1s available with every State, including
Tamil Nadu. I can speak about the Chennai flood on how much money we have released
and how much money has been used. If you see this data, it will take time. I will not read
out the documents and all the figures. You will realise that every State has not completely
used the amount provided under SDRF and NDRF as additional amount that we have
given. The maximum money received by any State under NDRF has been received by the
State of Karnataka for the drought. Then, subsequently, every State has got its due share.
..(Interruptions)... Yes, 1 appreciate that Tamil Nadu has used. What I am saying 1s that
there is no zero balance in the accounts of any State for SDRF. There is money left with

every State Government. If any State uses that amount, definitely, the additional amount
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will be provided. It is not a question of the Central Government doing a favour; it is the
responsibility of the Central Government to give all kinds of supplementary help to the

State (Governments.

Now, Sir, [ think T am taking too much of time, but there are too many 1ssues. [ will
seek the apology of the House that T will not be able to respond to all the queries about
which I have facts and figures and everything, but I can point out one or two important
things. For Odisha, i have, on record, stated earlier also that for FHAILIN cyclone, Odisha
Government has done a remarkable job. They have done it. That is why, on the floor of
the House, I have remarked that the additional amount, whatever Odisha Government
deserves, will be given. So far, for Odisha, we have released Rs.809 crore from NDRF.

This has already been released for Odisha Government.

SHRI PRASANNA ACHARYA: Fund for Phailin was given much after the special
grant. ... (Interruptions)...

SHRI KIREN RIJIJU: I can give a clarification, but it will take time.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have already
clarified that.

SHRI KIREN RIJIJU: 1 have already given this figure regarding Odisha. Now,
Sir, some important queries were raised. Whether it is West Bengal, Uttar Pradesh,
Gujarat, Tamil Nadu or any other State, it is not the Home Ministry alone which deals
with this subject. As this subject-matter comes under the Home Ministry, I am
responding here. We have the officials from the Central Water Commission; we have
the officials from the Indian Meteorological Department; we have NDMA; and, we
have many other Ministries which are directly linked in this entire effort, 9¥, S99 U
HATR BT T8 HIAT &, FRAifh S relief PT AFCT 8, emergency HT AT 2, I I8
FEATCr ST Swad 2 fo 8 /o o1 98 orrerl 51 Wit 2 ok 3ud a9 R £,
Eﬂﬁfﬂq immediate respond e b Sl %ﬂﬁmﬁ %\', de Tz HATd b 91 %\', IRAT oY
bridge g SIdl © dl bridge dl gH fﬁﬁ?ﬂ_ﬁ gl gqre), fos Ministry of Road and
Transport EFITQ"ﬂ, Jerd farot ca Sy ar Ministry of Railways 6|'1|'\“|“|, fﬁi’s‘ el ¢ AT
GIKSEl Ministry of Yater Hesources G1'1|Q*I“II 29 PR d-T1+ Eﬁr\_rﬁlong term fﬁl‘?%, Rl
e sl g3l %, co-ordinating Ministry & U # 91 Inter-Ministerial Team SId & a1 S&a|
Joint Secretary, Ministry of Home Affairs %@ GIEE %, cifehT 598 A=Y Ministries & Had
B 21 WY, #§ MU &1 AT § f6 WY 9 X1 Siare g9 o dTacg H 9 Hew & U
T DY STad 21 & qrl
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DR T. SUBBARAMI REDDY: I did not touch any State. I asked general question

about the preventive measures, which the Government is planning,

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You can respond to

some of the points in writing later. Now, we have another important Bill.

DR. T. SUBBARAMI REDDY: The Ministry of Home Affairs, the Mimstry of
Finance and the Ministry of Water Resources have to deal with it. ... (Interruptions)...

SHRI KIREN RIJITU: Sir, regarding Damodar Valley Corporation, because of the
extreme rainfall in the entire catchment area, the authorities were forced to release the
water, and water from Tenughat as well as Panshet was released with due consultation
with the officials of the West Bengal.

SHRI MD. NADIMUL HAQUE (West Bengal): When you released the water, we

Just wanted prior intimation.

SHRI KIREN RIIIJU: No water is released without prior information. It was in
consultation with the officials of the West Bengal. No such act will be committed by
any of the responsible technocrat or bureaucrat or engineer or the people working on the
ground. They cannot commit such a mistake of releasing huge water without informing
the downstream people. It will cause huge deluge in the downstream. It 1s not correct that

things are done without consultation with the downstream people.

SHRI MD. NADIMUL HAQUE: The issue that these floods are man-made still

remains.

SHRI KIREN RIJIJU: There are problems, some are natural and some /are man-
made. When we talk about disaster management, we can have a long debate and discussion
on the ground of policy matters but today, it is a Calling Attention, which 1s very specific.
That is why, I have tried to respond to some of the immediate queries and some of the
clarifications. I have the material to respond to all the queries raised by the hon. Members.
If necessary, I can reach out, and I can send them the reply in writing. ... ({nterruptions)...
[ will ensure that my officials will create a special note for each Member and we will send

all the materials to each Member.

SHRI RAVI PRAKASH VERMA: There is a CAG Report regarding the flood

management...

SHRI KIREN RIJIJU: Okay. If Mr. Verma has sought it, let me reply. There 1s a

study on the river system, which comes from the Himalayan region. As per the Expert
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Committee, the de-siltation is not the ultimate solution. So, as per the expert opinion, we
have to look for alternative mechanism to deal with the floods caused by over-flowing
of river water from; Nepal, which affects the eastern and northem Uttar Pradesh and
Bihar and then further areas; Bhutan, which affects Assam; and, Arunachal Pradesh,
which also affects Assam. Similarly, in some other areas also, we have to act as per the

recommendations and guidance of the technical committees.

With these few words, I can assure the House that the Government is fully committed
to ensure that nobody suffers due to want of action from the Government of India or its
bodies. We are fully committed. We re-assure all the State Governments that we will be

there whenever you require us.

SHRI MD. NADIMUL HAQUE: Distinction between the man-made and natural
floods should not be there.

SHRI KIREN RIJIIU: There will be no difference. Hon. Prime Minister, on the first
day, directed me to go to the North-East. He cannot visit every place. But, the Ministers,
the Government officials are part of the Central Government. Hon. Prime Minister is very
clear that in terms of dealing with the disaster, we must give top priority to deal with the

disaster, whether it 1s man-made or whether it 1s natural.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Minister, one
Member raised the issue about forecasting of floods. A Committee of Parliament is going
through this issue. Forecasting of floods is not impossible. Many other countries have
done it. The Parliamentary Committee is also considering the matter, and, [ think, they

will submit their report very soon.

1 think, that is also an aspect on which the Minister can study and have some concrete
report. You can consider the floods in some parts of the country as national problem,
because those States, in a way, are not very capable to deal with that huge proportion
of the problem. 1 think the Government at the Centre declaring it a national problem or

calamity should not be a problem.

SHRI KIREN RIJITU: Sir, as I have stated, I fully agree with your suggestion. As
I also stated, all the problems wherever they may happen, in any part of the country, are a

national problem. There are some disasters which are treated as disaster of severe nature.
When they are of severe nature, then the intervention of the Government of India will be

in proportion to that.

Sir, regarding forecast, 1 would ... {(Interruptions)...



402 Calling atiention to... [RATYA SABHA] ...Public Importance

SHRI D. RAJA: Sir, as. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Raja, please

let him complete.

SHRI D. RAJA: As long-term solution, 1s there any thinking in the Government on

interlinking of rivers?

SHRI KIREN RIJIJU: Sir, presently regarding interlinking of rivers, the National
Water Development Authority 1s assigned with this task of exploring various river
interlinking projects in the country. You would know that the Ken-Betwa Interlinking
Project has already been taken up by the Government after consultations with two States.
One 1s Madhya Pradesh and the other 1s Uttar Pradesh. The task of interlinking of nivers

has been assigned and it 1s being given due priority. ... (Interruptions)...

DR T. SUBBARAMI REDDY: You have not thought of the Brahmaputra.
...(Interruptions)... Give it in writing at least. Are you planning to help Assam, Arunachal
Pradesh and other States?

SHRI RTPUN BORA: Sir, if it is paucity of time, reply 1s not required. He can take
note of this and he can give me the reply in writing. I want to draw the attention of the
Ministry to this issue. Will the Ministry think of having bilateral talks with two countries?
One 1s China and the other is Bhutan. Just now the Minister very nightly said, the floods
n lower Assam are because of big dam of Bhutan. They release water at their whim and
because of that floods in lower Assam occur. This is about bilateral talks with Bhutan.
Similarly, the floods in the Brahmaputra originate from China at Tibet Border. China has
constructed a mega dam at Zangbo. What will happen if no bilateral talks are held there?
At their whim they will release water and the whole of Assam will be washed away. We
need these two bilateral talks at international level. And at the State level, will the Minister
ask the NHPC to review their project on the Subansiri river in his State of Arunachal
Pradesh where the NHPC is constructing a big dam. It is going to pose a great threat. You
know about all this. Will it be considered or reviewed technically? Next 1s NEEPCO. The
Ranganadi floods of Lakhimpur District are because of the big dam of NEEPCO. These

are the issues. Will the hon. Minister take note of these issues and address them?

THE VICE-CHATRMAN (SHRI BHUBANESWAR KALITA): Please take note of

these 1ssues.
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SHRI ANUBHAV MOHANTY: Sir, I asked three questions. And I mentioned three
problems that Odisha is facing right now. One is about the damage to the railway bridges.
The National Highways have been affected. And in the area of telecommunications, we

are facing a big problem in terms of mobile communication and other connectivity.

Sir, according to hon. Minister's reply, this is not just connected to the Home
Ministry. For different issues, we have to communicate with different Ministries. We have
spent almost two hours discussing this big issue. More than 20 Members have spoken on
this. The entire nation is worried and concerned. Will the hon. Minister tell me that for
the restoration of the National Highways, my Government has to speak to the Transport
Ministry? For the construction of railway bridges, shall we go to Suresh Prabhuyi, the
Railway Minister? For the telecommunication problem, to restore the telecommunications
and mobile services, should we go to Ravi Shankaryi’s Ministry? They should have been

here to answer all our questions and queries. ... (fnterrupiions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): 1 think the
Minister will coordinate that and take it up. ...(Inferruptions)... 14 81 =1 He has
already ...

ft <fa weprer guh: TR, TUTA T ARG RGN §RT TP TR dam T 07 3R S
f%*l?treatyﬁégﬂl e ¥ deb 81 a7 yrn B, frads BRI border areas ﬁﬂ@ﬁﬁ_ﬁh—dﬁ
TR 21 B ST 91gd § [ 9% &9 ad 992

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It is a bilateral
1ssue. 1 think you can take it up with the concerned hon. Minister. ... (Inferruptions)...

Thank vou. ... (Interruptions)... He said that he will look into it. ... (Interruptions)...

SHRI ANUBHAV MOHANTY: There is an assurance from the hon. Minister that

he will answer this immediately. ... (Interruptions)...

SHRI KIREN RIJITU: Sir, I will respond to each hon. Member and at the same time,
an inter-Ministerial team will go to each State. It will recommend. We will coordinate.

You don't need to run. We will coordinate. ... (Interruptions)...

SHRI ANUBHAV MOHANTY: But, Sir, these things need immediate action.
...(Interruptions)...

SHRI KIREN RIJIJU: That is why, a team will be sent. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): A Central team of

all the Ministries or a combined team will go and they will assess it. ... (Interruptions)...
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. The
Minister has given assurance. I think some Members have to go to BAC also. So, we will
now have an important Bill, the Indian Institutes of Information Technology (Public Private
Partnership) Bill, 2017. Dr. Mahendra Nath Pandey to move a Motion for consideration of
the Indian Institutes of Information Technology (Public Private Partnership) Bill, 2017.

GOVERNMENT BILL

The Indian Institutes of Information Technology
(Public - Private Partnership) Bill, 2017

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. MAHENDRA NATH PANDEY): Mr. Vice-Chairman, Sir, with

your permission, I beg to move:

Thatthe Bill to declare certain Indian Institutes of Information Technology established
under public private partnership as institutions of national importance, with
a view to develop new knowledge in information technology and to provide
manpower of global standards for the information technology industry and to
provide for certain other matters connected with such institutions or incidental

thereto, as passed by Lok Sabha, be taken into consideration.
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